Seventeenth Loksabha

span>

Title: Right of Children to Free and Compulsory Education
(Amendment of Sections 2 and 3)

SHRIMATI APARUPA PODDAR (ARAMBAGH): Sir, I beg to move ft
leave to introduce a Bill further to amend the Right of Children to Free an
Compulsory Education Act, 2009.

HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill further to amend the Right ¢
Children to Free and Compulsory Education Act, 2009.”

The motion was adopted.

SHRIMATI APARUPA PODDAR: Sir, [ introduces** the Bill.




